
THE HIGH COURT OF MEGHALAYA
SHILLONG

NOTICE
Dated, Shillong the 20th July, 2026

No. HCM I1/168/Pt.1/2014/Estt/23: in terms of sub–Rule 3 of Rule 7 of

thc I Tigh Court of Mcghalaya (1)csignation of Senior Advocatc) Rules, 2026 thc
Commit:tco for I)csignation of Senior Advocatcs is plcascd to invite

views/suggestions, if any, from conccrncd stakeholders with rcgard to the

applications received from Advocates listed in thc anncxurc for confcrmcnt as

Senior Advocatc in thc I Tigh Court of Mcghalaya.

The vicws/ suggestions, only if, accompanicd by vcri Fiablc ma tcrial

may bc submitted to thc Sccrctariat of thc Committee for I)esignation of

Senior Advocates within a pcriod of 15 days from thc date of publication of

this noticc. Views/suggcst.ior is rcccivcd aft,cr t.hc st:ipulatcd pcriod shall not_

bc cntcrtai ned bY 1.he Secretariat/ Registry.
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Memo.No.HCM I1/ 168/Pt.1/2014/Estt/23-A Dated Shillong the 20th July,2026
Copy to:-
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Thc Rcgistrarcum–I).P.S. to the lion ’bIc thc Chief Justice, I Tigh Court
of IVlcghalaya, Shillong, for her T.adyship’s kind inFormation.
Thc T).S. to IIon ’bic Mr. Justice IT.S. Thangkhicw, ,Judgc, I Tigh Court of
Mcghalaya, Shillong, For his I.ordship’s kind information.
The 1).S. to Ilon’blc Mr. Justicc W. T)icngdoh, ,Judge, Tligh Court of
Mcghalaya, Shi11ong, For his I.ordship’s kind information.
Thc 1).S. to Advocate (;cncraI , Mcghalaya, Shillon§, for kind information.
Thc P. A to thc Rcgistrar General, TTigh Court of Mcghalaya, for kind
inFormation
Thc District &, Sessions ,Judgc, I':ast Khasi TTills District, Shillong with
rcgard to applications at SI. No 2, 5, 6, 7, IO, 12, 13, 14, 15 and Sl.
No 16
Thc I)ist'rict & Scssions ,Judgc (Tura/ Williamnagar/ 13aghmara/
Rcsubclpara/ Amr)at_i) with reg'ard to applications at SI. No 8 and Sl.
No 17



8. Thc llrcsidcnt/Sccrctarv, I Tigh Court oF Mcghalaya 13ar Associal.ion,
Shillong, with rcgard to 8pplications at Sl. No 1 to Sl. No 7 and SI. No
9 to Sl. No 16.

9. Thc I)rcsidcnt./Sccrctarv, Shillong 13ar Association, Shillong, with
r(-gtrrd Lo applications k)r Sl. No 2, 6, 9, IO, 13, 14 and SI. No 15.

IO.I'hc I)I-csidcnt/Sccrctal]', Tu ra 13ar Association , ’Fura wit_h rcgn rd to
applic iIt ions for Sl. No 8 and Sl. No 17.

V'l'hc System Analyst, Tligh Court of Mc},halaya for uploading thc same
in thc official wcbsitc.
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ANNEXURE

Names of the Applicants/ Advocates

Shri . Nihar Dasgupta

Shri . Aynal Floquc TTazarika

Shri . Sandccp Kumar Jindal

Shri. Philcmon Nongbri

Shri. Ravi Gurung

Ms. Panchali L3hattacharjcc

Shri. Sujit K. Dcy

Shri . Challang Artius Ch Marak

Shri . Ranabir Chowdhury

Shri. Shatrudhan Upadhaya

Shri . Tqaghvcndra ,Jha

Shri . Kcsav Chandra Gautarn

Shri . Md . Farid Qurcshi

Shri . Lcslcy Khyricm

Mrs. Nakilin Giri Shvlla

Shri Phuyosa Yobin

Shri Daboo Tu lshvan
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